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RAJYA   SABHA
UNSTARRED QUESTION NO. 282

TO BE ANSWERED ON 1ST DECEMBER, 2015

PRINTING OF WARNING SIGNS/PICTURES ON TOBACCO PACKETS

282. DR. KANWAR DEEP SINGH:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether decision to print warning sign/pictures of required dimensions on packs of tobacco
products has been taken;

(b) if so, what is the deadline thereof; and

(c) if not, what are the reasons-legal, medical economic, etc. for not doing so?

ANSWER
THE MINISTER OF HEALTH AND FAMILY WELFARE

(SHRI JAGAT PRAKASH NADDA)

(a) to (c): Ministry of Health & Family Welfare notified the new Health Warnings through the
Cigarettes and other Tobacco Products (Packaging and Labelling) Amendment Rules, vide
G.S.R -727 dated 15th October 2014. As per the New Rules, Pictorial Health Warnings shall
occupy at least eighty five percent (85%) of the principal display area of the package (85%
includes 60% of pictorial health warning and 25% of textual health warning).

This notification was to come into effect from 1st April 2015. However, in view of the
fact that the matter was under examination of Committee on Subordinate Legislation (CoSL),
Lok Sabha, a corrigendum was issued on 26th March 2015 suspending the date of
implementation and stating that the date of implementation shall be as appointed/ notified by the
Government.

On 24th September 2015, the Ministry of Health & Family Welfare has notified that the
New Rules on Pictorial Health Warnings would come into effect from 1st April 2016.
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